TI TEM NO. 2( PH) COURT NO. 9 SECTI ON XI A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).10164/2008

(From the judgenent and order dated 02/04/2008 in WA No. 11/ 2003

of The H GH COURT OF ORI SSA AT CUTTACK)

GRI D CORP. OF ORI SSA LTD. & ANR Petitioner(s)
VERSUS

SADANANDA DOLA & ORS. Respondent ( s)

(Wth appl n(s) for directions, stay, anendnment of cause title,
clarification/nodification of court’s order and prayer for interim
relief and office report )

(For final disposal)

Date: 13/10/2011 This Petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE CYRI AC JOSEPH
HON BLE MR JUSTICE T.S. THAKUR

P. P. Rao, Sr.Adv.

Raj Kumar Meht a, Adv.
Ant aryani Upadhyay, Adv
David A, Adv.

Ut sav Si dhu, Adv.

Fil za Mooni s, Adv.
Apeksha Sharan, Adv.

For Petitioner(s)

For Respondent (s)
Subhasi sh Bhowri ck, Adv.
Joydeep Miukherjee, Adv.
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UPON hearing counsel the Court nmade the foll ow ng

ORDER
The prayer for anmendnent of cause title is
al | owed. Let the cause title be anended accordingly.
Argunents heard
Judgment reserved.
(Sukhbir Paul Kaur) (Renuka Sadana)

Court Master Court Master



